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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)
NOTIFICATION
New Delhi, the 5th October, 2023

Ref: HQ-PUBO015/1/2020-PUB-BIS (704).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of Indian
Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Amendments to Indian standards,
particulars of which are given in schedule hereto annexed have been established.

SCHEDULE
Sl No., Year & Title of the Indian Standard No. and Date of Date till which the
No. Month/Year of the | Establishment of | standard without
Amendment the Amendment | the amendment as
mentioned in
column 3 shall
remain in force
@ (03] (©)] (€] (©)]

1 1S 6356 : 2021 Amendment No. 1 04 October 2023 | 03 November 2023

Toothpaste — Specification October 2023

(Fourth Revision)

2 1S 9875 : 2018 Amendment No. 1 04 October 2023 | 03 November 2023

Lipstick — Specification October 2023

(Second Revision)

3 Amendment No. 1 04 October 2023 | 03 November 2023

IS 13360 (Part 6/Sec 23) : 2006/1SO 9773 : October 2023

1998
Plastics — Methods of Testing
Part 6 Thermal Properties
Section 23 Determination of Burning
Behaviour of Thin Flexible Vertical
Specimens in Contact with Small-Flame
Ignition Source
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4 IS 17318 : 2020 Amendment No. 1 04 October 2023 | 03 November 2023
Henna (Mehendi) Paste in Shape of Cone October 2023
and other Allied Packaging — Specification

P. RAJESH, Scientist F & DDG (ITS, PRT & TNM)
[ADVT.-1/4/Exty./477/2023-24]
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